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"That the time appointed for the 
presentation of the Report of the 
Joint Committee of the Houses 
on the Indian Veterinary Council 
Bill, 1981, be further extended 
upto the first day of the last week 
of the Hundred a nd Twenty-ninth 
Session of the R ajya Sabha." 

(ii) "In accordance wi h the provisions of 
sub-rule (6) of rule 186 of the Rules 
of Procedure and Conduct of Business 
in the Rajya Sabha, I am directed to 
return herewith the Appropriation 
(Railways) No. 4 Bill, 198 3, which 
was passed by the Lok Sabha at its 
sitting held on the 17th August, 1983, 
and transmit ted to the R ajya Sabha for 
its recommendations and to state that 
thi s House has no recommenda tions 
to make to the Lok Sabha in regard 
to the said.Bill.'' 

PUBLIC ACCOUNTS COMMITTEE 

Hundred and sixty-eighth, Hundred and 
sixty-ninth and H undred and seventieth 

Report'> 

SHRI SUNIL MAITRA (Calcutta North 
East) : I beg to present the foll owing 
Reports ( Hindi and E ngl: h versions) of the 
Public Accounts Committee : 

(I) H uodred and sixty-eighth Report on 
action taken by Government on the 
recommendations cont ained in their 
Hundred and thirteen th Report rela-
ting to Ministry of Defence-Develop-
ment and manu fa~t u re of a weapon 
system. 

(2) Hundred and sixty- ninth Report on 
actio n taken by Government on the 
reco mmendations cont11 ined in their 
Hundred and th irty-fir s t Re port 
relating to Revision of the form a t of 
Appropria tion Account (Defence 
Services) . 

(3) Hundred and seventieth Report rela-
ting to Mi nistry of F ina nce ( Depart-
ment of Revcnue)-U nion Excise-
Duties-N on-recovery of duty. 

COMMITTEE ON PUBLIC UNDER-
TAKINGS 

Seventy-eighth Report 

SHRI SATYENDRA NARAIN SINHA 
(Aurangabad) : I beg to present the Seventy-
cighth Report (Hindi and English versions) of 
the Committee on Public Undertakings on 
"Form of consolidated statement to be 
annexed to Civil Appropriation Accounts in 
respect of utilisa tion of funds voted in rela-
tion to the Public Undertakings". 

COMMITTEE OF PRIVILEGES 

Fifth Report 

S.HRI R.R. BHOLE (Bombay South-
Central) : I beg to present the Fifth Report 
(Hindi and English versions) of the 
Committee of Privileges. 

13 hrs. 

aft""lf!ff ~leflf : BTrFiTlf trt;~lTO'f f;JfcFH 
~P1lf {t~ ~~T~ 'f.<:~ ~, 3PT<: ~rfT fflFT an<: 
tfiTl1 ll° ~ll"ril ar 3T~ Clef) crcn rr@ f'flcrrrr Cf)Tff 
ifi"{ ~ff I 

SJ) o otfora Cfllll\ ~T ( tf11HiT1J~) : 
ar~lf~ iift, ~t:t rt f~H i:l" ifi~T~T ~ o 'flT qrq);:r 
u ~Tllt <tlT ~G'~ ifi"{CfT f~r ~ 1 

(Interruptions) 

SRI HARIKESH BAHADUR (Gorakh-
pur) : ... We are walking out in protest. 

13.01 hrs 

[Shri Harikesh Bahadur a11d some other 
hon. Members left the House.] 


